FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SHRI ANIRUDDHA WOOD PRIVATE
LIMITED OPERATING IN TIMBER, PLYWOOD, WOOD OF ALL KIND INDUSTRY AT

BHACHAU, KUTCH,

GUJARAT.

(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along| SHRI ANIRUDDHA WOOD PRIVATE
with PAN & CIN/ LLP No. LIMITED
PAN: AAHCS8155L
CIN: U20200MH2003PTC141226
2. | Address of the registered office Parvati Niwas, Top Floor Room no: 17,
above Prabhu Niketan Hotel, Daftary
Road, Malad (East), Mumbai-400097
Maharashtra.
3. | URL of website Not Available
4. | Details of place where majority of |Bhachau Kutch, Gujarat.
Fixed assets are located
5. | Installed capacity of main | Installed capacity is approx 500 CFT per day,
products/ services including 3 vertical sawing machine and 2
horizontal sawing machine
6. | Quantity and value of main | Nil
products/services sold in last
Financial year
7. | Number of employees/workmen Nil
8. | Further details including last| All documents can be obtained by
available financial statements | sending email at  E-mail id:
(with schedules) of two years, lists | cirp.shrianiruddhawood@gmail.com
of creditors are available at URL: and capiyushj@gmail.com
9. | Eligibility for resolution | Can be obtained by sending email at E-
applicants under section 25(2)(h) | mail ids:
of the Code is available at URL: cirp.shrianiruddhawood@gmail.com
and capiyushj@gmail.com
10.| Last date for receipt of expression | 1stJune 2024
of interest
11.| Date of issue of provisional list of 08th June 2024
prospective resolution applicants
12.| Last date for submission of | 13th June 2024
objections to provisional list
13.| Date of issue of final list of 21stJune 2024
prospective resolution applicants
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14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

26t June 2024

15.| Last date for submission of
Resolution plans 26th July 2024
16.| Process email id to submit | cirp.shrianiruddhawood@gmail.com

Expression of Interest

Digitally signed
by PIYUSH
KISHANLAL JANI
Date: 2024.05.17
12:19:10 +05'30'

Piyush Kisanlal Jani
Resolution Professional

For Shri Aniruddha Wood Private Limited
Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164
AFA Validity Date: 05/11/2024
Address: Om Ashray, New Laxminagar, Behind

Date:17/05/2024
Place: Mumbai

Mazar Ring Road, Gondia,

Maharashtra, 441614

EmaillD:capiyushj@gmail.com
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Windfall tax on crude oil
cut to ¥5,700 per tonne
|

New Delhi: Government slashed
windfall tax on domestically
produced crude oil to 5,700
per tonne, from 8,400,
effective from Thursday. The
tax is levied as Special
Additional Excise Duty. SAED
on the export of diesel, petrol
and jet fuel or ATF, has been
retained at ‘nil. emi

Jet Airways’ founder’s
wife passes away

Mumbai: Anita Goyal, wife of Jet
Airways founder, Naresh Goyal who
played akey role in the management
of the now-grounded airline, died
here on Thursday. She was 70. Anita
had served as non-executive vice

president and aboard member of
Jet Airways grounded in April 2019
amid acute liquidity crunch after
flyingfor 25 years. e

Right to private property a human
right; State can’t snatch it, rules SC

NO ARBITRARY TAKEOVER. Says State must respect real content of right to property under Article 300A

Krishnadas Rajagopal
New Delhi

The Supreme Court on
Thursday took a significant
step to protect private
property from arbitrary
state takeover for a “public
purpose”, holding that
compulsory  acquisition
without following mandat-
ory procedures followed by
a grant of compensation to
the owners will not make
the accession
constitutional.

The right to property is
protected as a constitu-
tional right and has even
been interpreted to be a
human right, a Bench of
Justices PS Narasimha and
Aravind Kumar declared.

“It is generally assumed
that for a valid acquisition
all that is necessary is to
possess the power of emin-
ent domain (power of the

Consolidation picks up pace in
diagnostics; real estate factor
slows down hospital deals

Janaki Krishnan
Mumbai

The healthcare sector in In-
dia, especially diagnostics,
is seeing considerable activ-
ity in terms of fund raising,
mergers and acquisitions as
well as strategic partner-
ships, with transactions be-
ing driven by the desire to
consolidate, gain scale as
well as gain entry into niche
areas, according to Manmo-
han Tiwana, MD and CEO
of Wodehouse Capital Ad-
visors, a leading mid-mar-
ket investment bank.

“We do a lot of work in
healthcare, it is our number
one practice,” Tiwana told
businessline. The Indian dia-
gnostics sector is largely
dominated by regional play-
ers, hospital labs and stan-
dalone centres; it is seeing a
lot of  consolidation,
Tiwana said, adding, “we
have done more than half a
dozen transactions
already.”

He pointed out that
while earlier the consolida-
tion was about adding more
labs and expanding pres-
ence, now a different type
of consolidation is happen-
ing through strategic ac-
quisitions.

Despite all the consolida-
tion however the organised
segment is still about a fifth
of the total market. “So
there is still a lot of scope.
Smaller labs are getting big-
ger and once that bit is over,
they will go to the next
level.”

WHY SCALE UP
Size is also important to get
economies of scale as dis-
counted pricing on tests
puts pressure on margins
and the only way to offset
that is through lower cost
of materials. “..the cost of
material will go down only
if you’re able to procure in
large numbers and you will
be able to do so only if the
business is of a certain
size,” said Tiwana. With
scale they can also offer
better prices to patients.
Diagnostics companies
are also trying to differenti-
ate themselves by adding
some uniqueness either in
distribution or adding new
lines of business such as
genomics.

SLOWER PACE

In hospitals, transactions
are progressing slower as
there is a real estate ele-
ment. “Owners of hospitals

G~

Manmohan Tiwana, MD & CEO,
Wodehouse Capital Advisors

are valuing themselves as
hotels,”  Tiwana  said,
adding they were measur-
ing their metrics on a per
bed basis, while prospective
investors evaluate oppor-
tunities on number of pa-
tients, realisation per pa-
tient, business profitability,
treatments being offered

sovereign to acquire prop-
erty of an individual for
public use without con-
sent) to acquire, followed
by grant of reasonable and
fair compensation... Com-
pulsory acquisition will
still be unconstitutional if
proper procedure is not es-
tablished and followed be-
fore depriving a person of
his/her right to property,”
Justice Narasimha,
observed.

CALCUTTA HC CITED
The judgment upheld Cal-
cutta High Court rejecting
an appeal filed by the Kolk-
ata Municipal Corporation
defending its acquisition of
a private land. The court
ordered the Corporation to
pay X5 lakh as costs within
60 days.

The judgment noted
that though the 44% Con-
stitutional ~ Amendment
omitted the right to prop-

READING RIGHT. Judgement pointed to Article 300A
simultaneously inserted into the Constitution which provided, “No
person shall be deprived of his property save by authority of law.”

erty as a fundamental
right, Article 300A, which
was simultaneously inser-
ted into the Constitution,
provided that “no person
shall be deprived of his
property save by authority
of law”.

A person’s rights, even
the history of liberty, have
been safeguarded through
the prescription and ob-
servance of mandatory
procedures and processes

of law. Procedure is an in-
tegral part of the ‘authority
of law’ in Article 300A. The
phrase ‘authority of law’ in
the Article should not be
understood as merely the
power of eminent domain
vested in the state. The re-
quirement of a ‘law’ in Art-
icle 300A does not end with
the mere presence of a le-
gislation which empowers
the State to deprive a per-
son of his property, Justice

Narasimbha clarified.

The court laid down
seven Dbasic procedural
rights of private citizens
which constitute the “real
content of the right to
property under Article
300A” that the state should
respect.

PROCEDURE INTEGRAL
These include the duty of
the state to inform the per-
son; the duty of the state to
hear the objections; the
right of the citizen to a
reasoned decision or the
duty of the state to inform
the person of its decision
to acquire property; the
duty of the state to demon-
strate that the acquisition
is exclusively for public
purpose; the right to fair
compensation, and the
duty of the state to con-
duct the process of acquisi-
tion efficiently within pre-
scribed timelines.

‘PMLA-accused in special
court needn’t apply for bail’

Krishnadas Rajagopal
New Delhi

The Supreme Court on
Thursday gave a fillip to the
right to personal liberty by
holding that a person,
summoned under the Pre-
vention of Money Laundering
Act (PMLA), who appears be-
fore the designated Special
Court is presumed to be not
in custody and need not apply
for bail under the draconian
conditions of the anti-money-
laundering law.

“If the accused appears be-
fore the Special Court pursu-
anttoa summons,it cannot be
treated that he is in custody.
Therefore, it is not necessary
for the accused to apply for
bail,” a Bench of Justices AS
Oka and Ujjal Bhuyan held.

However, the Special
Court can direct the accused
to furnish bonds in terms of
Section 88 of the Code of
Criminal Procedure.

“A bond furnished in terms
of Section 88 CrPC is only an
undertaking. An order accept-
ing bond under Section 88
does not amount to grant of
bail and hence the twin condi-

India will be among top seven semicon-making nations by 2030:

Ayushi Kar
Mumbai

Minister of Communica-
tions and IT and Railways,
Ashwini Vaishnaw pegged
India to become one of the
top seven semiconductor
manufacturers in the next
five to six years. Speaking at
the National Stock Ex-
change, Mumbai, as part of
Viksit Bharat Ambassador
series — Vaishnaw said on
Thursday: “The semicon-
ductor industry is a new in-
dustry in the country. But
within a short period of
time, by 2029 or 2030, we
will be amongst the top
seven semiconductor man-
ufacturing nations.”

As part of the semicon-
ductor subsidy scheme, In-
dia has extended fiscal sup-
port to four projects.

After Micron’s ATMP fa-
cility in Gujarat, two pro-
jects by Tata Electronics

posal by India-based CG
Power in partnership with
Japan-based Renasas re-
ceived subsidy approval
earlier this year.

Projects in the pipeline
that could get approval
after the elections include
Tower Semiconductor, an
Israel-based company ex-
pected to set up a semicon-
ductor fab as well as Fox-
conn-HCL Tech which
announced a joint venture
in January to set up a semi-

As part of the
semiconductor
subsidy scheme,
India has extended
fiscal support to
four projects so far

conductor OSAT.

MADE IN INDIA CHIPS

Speaking to the investors
Vaishnaw claimed, “global
brands across the world will

soon be deploying made-in-
India chips in their cars,
smartphone devices and
other products.”

Vaishnaw claimed that
manufacturing will be one
of the pillars of Prime Min-
ister Narendra Modi’s
“Viksit Bharat” vision,
harkening India’s produc-
tion-linked incentive
scheme for bringing high-
quality jobs for young Indi-
ans. Recently businessline
did a report which found

that despite the implement-
ation of the subsidy scheme
for smartphone makers,
which excluded subsidies
for Chinese smartphones in
particular - three quarters
of Indian smartphone buy-
ers continue to buy Chinese
devices. This number has
not budged at all in the last
five years.

Responding to this pa-
per’s report Vaishnaw said,
“In April 2024, Apple expor-
ted 310,000 crore worth of

tions of Section 45 of the
PMLA are not applicable to
it,” Justice Oka clarified.

STRINGENT THRESHOLD
The twin conditions of bail
under Section 45 of the
PMLA  poses  stringent
thresholds for an accused.
The person has to prove in
court that he or she is prima
facie innocent. Secondly, the
accused should be able to con-
vince the judge he would not
commit any offence while on
bail. The burden of proof is
entirely on the incarcerated
accused, who would be often
handicapped to fight the
might of the State. The twin
conditions make it almost im-
possible for an accused to get
bailin PMLA.

The apex court said the
Directorate of Enforcement
(ED) would have to separately
apply for custody of a person
who appears in court. The
agency would have to show
specific grounds.

“If ED wants custody after
the person appears after sum-
mons, ED can get custody
after application to Special
Court..”  Justice =~ Oka
observed.

Vaishnaw

iPhones from this country.
It shows that we have to
move away from an import
substitution mindset, to a
mindset of export-led
growth... The entire world
is our market. We need to
become a manufacturer
who is trusted, a reliable
manufacturer, who re-
spects IPR, who believes in
training, who believes in
technology  upgradation
and then supply to the en-
tire world”

MUTHOOT FINCORP LTD.

GOLD AUCTION NOTICE

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN : U65929KL1997PLC011518, Ph: +91 471 4911400, 2331427

Notice is hereby given for the information of all concerned that Gold ornaments pledged with under mentioned branches of the company for the period upto 30.06.2023 & MSGL, SPL-16, One plus, Guide Prepaid, Super value, ADGL
and all other 6 months tenure Gold loans up to 30.09.2023 and MSGB, SME Suvarna & EMI due up to 31.03.2024 which were overdue for redemption and which have not been redeemed so far inspite of repeated notices, will be
auctioned on 28.05.2024 & 29.05.2024 from 10 am onwards.

and so on. and another ATMP pro-

PUBLIC NG
FOR THE ATTENTION OF

SHIVRIS RESOURCES P
(CIN: U45201MH2006PTC165088)

A Corporate Insolvency Resolution Process (CIRP) has been initiated against
Shivris Resources Private Limited vide order of Hon’ble NCLT Mumbai dated 6th
May 2024. Form A, inviting the creditors to submit their claims, was published by
the former IRP Mr. Uday Sakrikar in Business Line and Pratahkal newspapers on
11th May 2024. Form A can be viewed at https://ibbi.gov.in/en/public-
announcement
In furtherance, please note that the IRP so appointed has been replaced vide order
of Hon’ble NCLT Mumbai dated 8th May 2024 available at https://stresscredit.
com/ public_announcements.php. The updated details are as under:
Name of new IRP Mr. Sandeep Maheshwari
Regjstration No. IBBI/IPA-001/IP-P00640/2017-2018/11093
Correspondence Address | Stress Credit Resolution Private Limited, G-7,
Satyam Shivam Sunderam, Sion Circle, Sion East,
Mumbai 400022
shivris.cirp@stresscredit.com

Process email id

The claimants are requested to file their claims before the new IRP Mr. Sandeep
Maheshwari on shivris.cirp@stresscredit.com.

Note: The last date for submission of claims is 20th May 2024.

Sd/-

Sandeep D. Maheshwari

Interim Resolution Professional

I1BBI/IPA-001/IP-P00640,/2017-2018/11093

AFAvalid upto 03/12/2024

Date: 17/05/2024

Place: Mumbai

TO ADVERTISE

PLEASE CONTACT
Mumbai  :022 - 22021099
Pune :9890069082
Ahmedabad : 9824024882

thehindubusinessline.
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INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI ANIRUDDHA WOOD PRIVATE LIMITED

OPERATING IN TIMBER, PLYWOOD, WOOD OF ALL KIND INDUSTRY AT
BHACHAU, KUTCH, GUJARAT.
(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the corporate debtor SHRI ANIRUDDHA WOOD PRIVATE LIMITED
along with PAN & CIN/ LLP No. PAN: AAHCS8155L
CIN: U20200MH2003PTC141226

2. | Address of the registered office Parvati Niwas, Top Floor Room no: 17, above
Prabhu Niketan Hotel, Daftary Road,

Malad (East), Mumbai-400097 Maharashtra.

. | URL of website Not Available

Auction date: 28.05.2024 - CHERAI-THANE: 3375000045, 3375000049, 3375000083, 3375000094, 3375000100, 3375000101, 3375000117, 3375000135, 3375000148, 3375000161, 3375000162, 3375000168, 3375000174, 3375000176, 3375000182,
3375000184, 337500025, F2578, F6250, F6255, F6258, F6264, F6265. KALWA: 207700009, 207700076, 207700077, 207700082, 207700087, 207700112, 207700174, 207700264, 207700277, 207700293, 207700295, F10357, F11811, F12268,
F12269, F12270, F12287, F12296, F12304, F12320, F12363, F12365, F12371, F12375, F12381, F12382, F12385, F12390, F12427, F12428, F12436, F12437, F12462, F12480, F12488, F12501, F12503, F12505, F12506. MIRA ROAD: 1405000039,
140500005, 140500012, 1405000140, 1405000145, 1405000151, 1405000170, 1405000172, 1405000184, 1405000199, 1405000206, 1405000226, 1405000227, 1405000242, 1405000243, 1405000265, 1405000268, 1405000276, 1405000280,
1405000281, 1405000292, 1405000295, 1405000311, 1405000312, 1405000323, 1405000329, 1405000333, 1405000336, 1405000337, 1405000339, 1405000341, 1405000342, 1405000355, 1405000372, 1405000374, 1405000375, 1405000376,
1405000385, 1405000404, 1405000414, 1405000444, 1405000452, 1405000459, 140500046, 140500048, 1405000539, 140500129, 140500130, 140500157, 140500158, 140500159, 140500174, 140500188, F13765, F15891, F15904, F15960, F15962,
F16107, F16185, F21342, F21993, F22003, F22007, F22008, F22009, F22010, F22020, F22021, F22039, F22046, F22047, F22050, F22051, F22052, F6755, F6769, F6796, F7033, F7113, F7121, F7136, F7137, F7138. MIRA-BHAYANDER: 222800001,
2228000015, 2228000026, 2228000030, 2228000032, 2228000036, 2228000037, 2228000046, 2228000049, 222800005, 2228000056, 2228000065, 2228000066, 222800007, 2228000070, 2228000078, 2228000088, 2228000089, 2228000092,
2228000118, 2228000123, 2228000137, 2228000142, 2228000143, 2228000147, 222800015, 2228000153, 2228000154, 2228000155, 2228000156, 2228000157, 2228000158, 222800016, 2228000161, 2228000168, 2228000171, 2228000172,
2228000175, 2228000177, 2228000179, 2228000183, 2228000188, 2228000194, 2228000195, 2228000196, 2228000203, 2228000209, 2228000211, 2228000214, 2228000223, 2228000229, 2228000244, F4134, F4561, F6585, F6605, F6609,
F6652, F6890, F7833, F7834, F8492, F8514, F8515, F8517, F8995, F8998, F8999, F9000, F9006, F9007, F9008, F9013, F9014. MUMBRA: 4119000005, 4119000006, 4119000007, 4119000023, 4119000031, 4119000037, 4119000049, 4119000057,
4119000059, 4119000063, 4119000074, 4119000079, 4119000080, 4119000092, 4119000097, 4119000103, 4119000111, 4119000113, 4119000115, 4119000126, 411900017, 411900024, 411900025, 411900026, 4119000287, 411900086, 411900103,
F5915, F5979, F6140, F6426, F6447, F6658, F7516, F7612, F7615, F7627, F7634, F7635, F7641, F7645, F7688, F7734, F7741, F7752, F7765, F7795, F7805, F7809, F7813, F7824. NEW BHAYANDAR(W): 1364000023, 1364000028, 1364000040,
1364000058, 1364000065, 1364000072, 1364000091, 1364000092, 1364000125, 1364000126, 1364000139, 1364000141, 1364000149, 1364000153, 1364000176, 1364000180, 1364000181, 1364000183, 1364000187, 1364000192, 1364000197,
1364000198, 1364000202, 1364000205, 1364000219, 1364000226, 1364000228, 1364000232, 1364000236, 1364000238, 1364000250, 1364000267, 136400027, 1364000273, 136400028, 1364000283, 1364000288, 136400029, 1364000300, F10214,
F14024, F14179, F14180, F14182, F14205, F14217. POKHARAN ROAD THANE: 0949000136, 0949000150, 0949000190, 0949000196, 094900020, 0949000203, 0949000206, 0949000230, 0949000232, 0949000233, 0949000248, 0949000254,
0949000255, 0949000267, 0949000283, 0949000299, 0949000324, 0949000331, 0949000341, 0949000342, 0949000353, 0949000356, 0949000367, 0949000370, 0949000376, 0949000380, 0949000381, 0949000383, 0949000386, 0949000396,
0949000397, 0949000399, 0949000416, 0949000431, 0949000440, 0949000444, 0949000451, 0949000452, 094900046, 0949000465, 0949000473, 0949000479, 0949000497, 0949000504, 0949000507, 0949000528, 0949000531, 094900065,
094900066, 094900164, 094900165, 094900169, 094900222, 094900242, 094900244, 094900245, 094900250, 094900252, 094900254, 094900258, 094900264, 094900265, 094900271, F32990, F33537, F36474, F36493, F36498, F36502, F36505,
F36527, F36564, F36594, F36596, F36634. THANE-KAPURBAWDI: 268200007, 2682000126, 268200013, 2682000135, 2682000144, 268200016, 2682000171, 2682000191, 2682000196, 2682000197, 2682000205, 2682000209, 2682000211,
2682000216, 2682000235, 2682000236, 2682000242, 2682000245, 2682000248, 2682000264, 2682000266, 2682000267, 2682000275, 2682000291, 2682000295, 2682000307, 2682000312, 2682000313, 2682000326, 2682000328, 268200033,
2682000332, 2682000336, 2682000340, 2682000341, 2682000343, 2682000347, 2682000349, 2682000353, 2682000355, 2682000358, 2682000362, 2682000369, 2682000377, 2682000381, 2682000394, 2682000402, 2682000404, 2682000406,
2682000411, 2682000416, 2682000423, 2682000424, 2682000437, 2682000439, 2682000441, 2682000447, 2682000454, 268200058, 268200059, 2682000694, 268200071, 268200072, 268200168, 268200172, 268200173, 268200188, 268200192,
268200193, 268200206, 268200213, 268200220, F11243, F11244, F14131, F15125, F15909, F15917, F15939, F15943, F15952, F15955, F15969, F15983, F15984, F15985, F16012, F16022, F16023, F16027, F16028, F6015. THANE-KHOPAT:
246900001, 2469000019, 246900002, 2469000035, 2469000040, 2469000042, 2469000049, 2469000051, 2469000057, 2469000069, 2469000071, 2469000083, 2469000100, 2469000103, 2469000105, 2469000124, 2469000128, 2469000134,
2469000140, 2469000146, 2469000169, 2469000170, 2469000172, 246900031, 246900046, 246900109, 246900118, 246900129, 246900140, 246900141, F10222, F10233, F10241, F10256, F10257, F10271, F10272, F10279, F10293, F4607.
Auction date: 29.05.2024 - AMBERNATH WEST-SVP ROAD: 332700008, 3327000082, 332700026, 332700049, 332700053, 332700059, 332700077, 332700107, 332700108, 332700129, 332700130, 332700131, 332700151, 332700157, 332700164,
332700191, 332700209, 332700210, 332700211, 332700224, 332700481, 332700501, 332700504, 332700537, 332700541, 332700561, 332700577, 332700592, 332700632, F15533, F25573, F25580, F25640, F25650, F25730, F25731, F25743,
F25752, F25757, F25760, F25764, F25774, F25809, F25818, F25821, F25888, F25894, F25900, F25920, F25978, F25987, F26009, F26020, F26028, F26045, F26062. AMBERNATH: 063700005, 063700008, 063700043, 063700045, 063700046,
063700051, 063700062, 063700064, 063700068, 063700074, 063700088, 063700093, 063700102, 063700110, 063700135, 063700146, 063700162, 063700173, 063700180, 063700191, 063700201, 063700218, 063700224, 063700233, 063700247,
063700609, 063700615, 063700625, 063700642, 063700652, 063700664, 063700695, 063700701, F21466, F21550, F21664, F21699, F21748, F21824, F34231, F39291, F39296, F39298, F39312, F39323, F39326, F39383, F39430, F39485, F39508,
F39514, F39517, F39521, F39525, F39529, F39549, F39554, F39564, F39588, F39613, F39620, F39641, F39668, F39683, F39717, F39730, F39735, F39754, F39769, F39796. ASANGOAN-MUMBALI: 268500020, 268500045, 268500094, 268500106,
268500110, 268500112, 268500134, 268500155, 268500157, 268500169, 268500186, 268500230, 268500481, 268500502, 268500529, 268500535, 268500620, 268500621, 268500622, 268500653, 268500663, 268500665, 268500681, 268500684,
F14593, F14635, F17255, F17259, F17313, F17341, F17351, F17362, F17370, F17373, F17400, F17407, F17448, F17459, F17471, F17482, F17486, F17489, F17495, F17526, F17550, F17570, F17593, F17611, F17631. BADLAPUR-EAST:
289100007, 289100010, 289100055, 289100057, 289100067, 289100069, 289100076, 289100086, 289100090, 289100113, 289100126, 289100127, 289100128, 289100130, 289100158, 289100159, 289100207, 289100402, 289100465, 289100473,
289100477, F10201, F10358, F10519, F10625, F11615, F11717, F11922, F11938, F12002, F12232, F12370, F12371, F12585, F12821, F12822, F12918, F12919, F13152, F13194, F13275, F13277, F13297, F13348, F13383, F13384, F13458, F13558,
F13635, F13637, F13727, F13731, F13750, F13847, F13887, F13890, F13953, F13954, F13955, F14066, F14213, F14296, F19251, F21162, F21181, F21186, F21193, F21223, F21229, F21247, F21253, F21276, F21297, F21299, F21312, F21317,
F21323, F21335, F21343, F21347, F21352, F21353, F21396, F21397, F21419, F21427, F21446, F21451, F21465, F21474, F21480, F21484, F21487, F21496, F21499, F9896, F9946. BADLAPUR: 1432000009, 1432000023, 1432000024, 1432000029,
1432000033, 1432000037, 1432000050, 1432000051, 1432000067, 1432000068, 1432000073, 1432000084, 1432000104, 1432000112, 1432000117, 1432000125, 1432000152, 1432000158, 1432000179, 1432000188, 1432000198, 1432000214,
1432000217, 1432000241, 143200045, 143200073, 143200078, 143200079, 143200096, 143200097, 143200099, 143200100, 143200101, 143200103, 143200104, 143200105, 143200106, 143200107, 143200108, 143200111, 143200119, 143200120,
F14227, F14255, F14279, F14329, F14343, F14573, F14619, F14620, F14625, F14641, F15476, F21914, F21970, F22172, F26854, F26876, F26886, F26887, F26893, F26935, F26941, F26945, F26950, F26981, F26987, F27009, F27010, F27018,
F27034, F27050, F27061, F27063, F27081, F27091, F27094, F27100, F27112, F27136, F27144, F27176, F27188, F27189, F27213, F27229, F27244, F27250. BHIWANDI-ANJUR PHATA: 309200017, 309200041, 309200053, 309200068, 309200073,
309200086, 309200095, 309200097, 309200101, 309200125, F15913, F15917, F15930, F15939, F15964, F15975, F15985, F15999, F16003, F16011, F16013, F16029, F16038, F16053, F16083, F16101, F16148, F16162, F16165, F16173, F16182,
F16185, F16192, F16201, F16202, F8236. BHIWANDI: 092200024, 092200030, 092200068, 092200088, 092200115, 092200116, 092200128, 092200138, 092200165, 092200178, 092200179, 092200441, F11467, F13377, F18760, F20000, F23712,
F23714, F23716, F23735, F23742, F23748, F23781, F23782, F23831, F23843, F23864, F23875, F23885, F23890, F23900, F23902, F23914, F23935, F23941, F23946, F23959, F23960, F23963, F23964, F23976, F23978, F23981, F24002, F24006,
F24016, F24017, F24020, F24045, F24050, F24084, F24086, F24089. DOMBIVALI EAST-MANPADA ROAD: 250500006, 250500023, 250500024, 250500040, 250500041, 250500051, 250500066, 250500080, 250500083, 250500102, 250500112,
250500115, 250500122, 250500126, 250500133, 250500134, 250500137, 250500142, 250500155, 250500157, 250500158, 250500163, 250500187, 250500188, 250500189, 250500195, 250500197, 250500205, 250500212, 250500220, 250500227,
250500243, 250500244, 250500246, 250500484, 250500497, 250500499, 250500510, 250500531, 250500532, 250500539, 250500540, 250500542, 250500545, 250500552, 250500554, 250500565, 250500571, 250500579, 250500581, F20355,
F20360, F20364, F20378, F20384, F20389, F20419, F20422, F20446, F20481, F20482, F20486, F20489, F20491, F20496, F20507, F20537, F20573, F20577, F20596, F20616, F20620, F20626, F20627, F20629, F20630, F20636, F20658, F20662,
F20671, F20695, F20705, F20726, F20730, F20734, F20737, F20741, F20743, F20744, F20753, F20769, F20778, F20781, F4556, F6429, F8969. DOMBIVLI WEST: 1403000002, 1403000016, 1403000021, 1403000034, 1403000037, 1403000057,
140300006, 1403000061, 1403000066, 1403000069, 1403000086, 1403000094, 1403000097, 1403000099, 140300010, 1403000105, 1403000115, 1403000138, 1403000143, 140300020, 140300024, 1403000304, 140300038, 140300055, 140300065,
140300070, 140300172, 140300173, 140300174, 140300193, 140300212, 140300213, 140300214, 140300215, 140300217, 140300219, 140300220, F15796, F17145, F17155, F17169, F17182, F17226, F17227, F17244, F17258, F17259, F17270,
F17298, F17301, F17303, F17334, F17336, F17353, F17386, F17397, F17405, F17406, F17410, F17421, F17434, F7821, F9869. KALYAN EAST-PUNE LINK ROAD: 240600001, 240600007, 2406000133, 240600035, 240600046, 240600048,
240600049, 240600050, 240600058, 240600061, 240600071, 240600073, 240600077, 240600080, 240600098, 240600112, 240600113, 240600114, 240600116, 240600138, 240600140, 240600143, 240600156, 240600170, 240600185, 240600194,
240600205, 240600213, 240600231, 240600233, 240600235, 240600239, 240600254, 240600277, 240600313, 240600319, 240600338, 240600347, 240600359, 240600364, 240600367, 240600368, 240600378, 240600391, 240600397, 240600403,
240600828, 240600861, 240600862, 240600867, 240600871, 240600877, 240600878, 240600879, 240600883, 240600884, 240600885, 240600890, 240600910, 240600913, 240600930, F10695, F32018, F32044, F32055, F32057, F32078, F32081,
F32094, F32096, F32114, F32122, F32132, F32185, F32195, F32230, F32231, F32243, F32248, F32260, F32262, F32269, F32272, F32274, F32290, F32300, F32351, F32364, F32387, F32442, F32447, F32458, F32486, F32489, F32518, F32519,
F32522, F32530, F32536, F32537, F32538, F32544, F32564, F32565, F32586, F32593, F32605, F32618, F32655, F32664, F32684, F32690, F32694, F32699, F32713, F32724, F32769, F32777, F6739, F6959. KALYAN KHADAKPADA: 2549000082,
254900027, 254900048, 254900052, 254900060, 254900061, 254900063, 254900071, 254900079, 254900084, 254900085, 254900117, 254900128, 254900129, 254900146, 254900156, 254900158, 254900173, 254900187, 254900210, F12090,
F14856, F21270, F21284, F21305, F21338, F21339, F21385, F21398, F21415, F21416, F21420, F21425, F21426, F21428, F21432, F21438, F21441, F21506, F21518, F21531, F21535, F21569, F21595, F21596, F21599, F21602, F21603, F21612,
F21615, F21616, F21621, F6800, F6814, F6844, F9506. KALYAN WEST: 063600003, 063600006, 063600011, 063600012, 063600021, 063600039, 063600046, 063600048, 063600096, 063600101, 063600106, 063600150, 063600154, 063600169,
063600187, 063600426, F36157, F36184, F36222, F36223, F36242, F36248, F36272, F36307, F36316, F36319, F36328, F36336, F36355, F36379, F36393, F36402, F36408, F36412, F36430, F36431, F36437, F36447, F36455, F36466, F36476,
F36484, F36492, F36500, F36501, F36506. KALYAN-KONGAON: 2552000004, 2552000006, 2552000007, 2552000021, 2552000023, 255200003, 2552000048, 255200005, 2552000057, 2552000062, 2552000072, 2552000083, 2552000084,
52000095, 255200013, 255200014, 255200020, 255200022, 255200041, F16234, F16245, F16284, F16291, F16293, F16304, F16337, F16368, F16385, F16386, F16393, F16394, F16398, F16413, F16414, F16423, F16427, F16430, F16436, F16441,

H|w

Details of place where majority of fixed | Bhachau Kutch, Gujarat.
assets are located

5. | Installed capacity of main products/
services

Installed capacity is approx 500 CFT per day,
including 3 vertical sawing machine and
2 horizontal sawing machine

6. [ Quantity and value of main products/ | Nil
services sold in last financial year

Number of employees/ workmen Nil

0~

Further details including last available | All documents can be obtained by sending
financial statements (with schedules) | email at E-mail id:

of two years, lists of creditors, relevant | cirp.shrianiruddhawood@gmail.com and
dates for subsequent events of the capiyushj@gmail.com

process are available at URL:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Can be obtained by sending email at E-mail ids:
cirp.shrianiruddhawood@gmail.com and
capiyushj@gmail.com

10.| Last date for receipt of expression 1st June 2024

of interest

11.| Date of issue of provisional list of 08th June 2024

prospective resolution applicants

12.| Last date for submission of objections | 13th June 2024
to provisional list

13.| Date of issue of final list of 21st June 2024

prospective resolution applicants

14. | Date of issue of information 26th June 2024
memorandum, evaluation matrix and
request for resolution plans to

prospective resolution applicants

15. | Last date for submission of resolution
plans

26th July 2024

16. | Process email id to submit EOI cirp.shrianiruddhawood@gmail.com

F16442, F16443, F16447, F16448, F16449, F16451, F16452, F16460, F16466, F16468, F16475, F16479. KALYAN-RAMBAUG: 258300009, 258300055, 258300074, 258300087, 258300093, 258300239, 258300243, 258300302, 258300307, F13039,
F13044, F13045, F13049, F13071, F13096, F13102, F13114, F13132, F13134, F13139, F13155, F13168, F13184, F13185, F13189, F13200, F6267. KALYAN: 032300002, 0323000169, 032300024, 032300042, 032300045, 032300058, 032300074,
032300093, 032300130, 032300153, 032300168, 032300186, 032300224, 032300243, 032300286, 032300334, 032300346, 032300517, 032300729, 032300804, 032300824, 032300825, F56357, F56427, F56504, F82236, F82242, F82364, F82390,
F82424, F82474, F82475, F82526, F82531, F82545, F82562, F82583, F82603, F82620, F82621, F82653, F82661, F82662, F82678, F82692, F82693, F82697, F82701, F82704, F82706, F82718, F82723, F82725, F82742, F82775, F82781, F82808,
F82809, F82852, F82853, F82855, F82856, F82863, F82864. MURBAD: 243900008, 243900009, 243900031, 2439000417, 2439000430, 2439000431, 2439000437, 2439000457, 2439000458, 2439000460, 2439000487, 243900052, 243900053,
2439000530, 2439000561, 2439000569, 243900057, 2439000571, 243900059, 2439000615, 243900062, 243900063, 2439000643, 2439000644, 2439000645, 243900067, 2439000678, 243900069, 2439000724, 243900073, 243900074, 2439000755,
2439000767, 243900077, 243900079, 2439000804, 2439000818, 243900083, 2439000834, 2439000844, 2439000856, 2439000885, 2439000886, 2439000887, 2439000893, 2439000900, 2439000924, 2439000925, 2439000928, 2439000929,
2439000944, 2439000964, 2439000965, 2439000972, 2439000995, 2439000996, 2439001012, 2439001014, 2439001022, 2439001023, 2439001024, 2439001055, 2439001065, 2439001078, 2439001082, 2439001100, 2439001105, 2439001112,
2439001148, 2439001182, 2439001183, 2439001218, 2439001242, 2439001246, 2439001247, 2439001248, 2439001258, 2439001259, 2439001266, 2439001315, 2439001362, 2439001374, 2439001378, 2439001382, 2439001398, 2439001413,
2439001429, 2439001444, 2439001452, 2439001459, 2439002006, F35856, F38508, F38514, F38515, F38523. SARALGAON: 4117000003, 4117000010, 411700002, 4117000036, 4117000039, 4117000042, 4117000046, 4117000050, 4117000059,
4117000067, 411700007, 4117000080, 4117000102, 4117000109, 4117000113, 4117000115, 4117000122, 4117000129, 4117000130, 4117000136, 4117000143, 4117000147, 411700016, 4117000169, 4117000170, 4117000173, 4117000177,
4117000192, F335, F8144, F8145, F8146, F8181, F8248, F8253, F8282, F8303, F8314, F8361, F8373, F8387, F8400, F8426, F8427, F8430, F8444, F8456, F8457. SHAHAD: 2015000006, 2015000010, 2015000014, 2015000020, 2015000035,
201500005, 2015000060, 2015000064, 2015000068, 2015000069, 2015000079, 2015000084, 2015000086, 2015000088, 2015000091, 2015000093, 2015000100, 2015000108, 2015000111, 2015000121, 2015000122, 2015000128, 2015000129,
2015000136, 2015000138, 2015000146, 2015000153, 2015000157, 201500017, 2015000177, 201500018, 201500025, 201500035, 201500044, 201500063, 201500066, 201500069, F11066, F11882, F17949, F18093, F18393, F19726, F19890, F19931,
F20069, F20174, F20321, F22181, F22478, F22482, F22599, F22634, F22772, F22860, F22862, F22863, F24651, F24661, F24686, F24687, F24693, F24694, F24719, F24726, F24730, F24743, F24747, F24769, F24774, F24776, F24777, F24781,
F24812, F24822, F24844, F24875, F24878, F24891, F24904, F24913, F24915, F24924, F24928, F24930, F24938, F24941. SHAHPUR-THANE: 271800003, 271800008, 271800020, 2718000237, 271800035, 271800108, 271800120, 271800123,
271800125, 271800178, 271800208, 271800211, 271800239, 271800256, 271800269, 271800274, 271800279, 271800284, 271800288, 271800293, 271800297, 271800310, 271800337, 271800351, 271800390, 271800392, 271800404, 271800412,
271800417, 271800515, 271800516, 271800531, 271800532, 271800535, 271800537, 271800987, 271800992, 271801005, 271801058, 271801090, 271801100, 271801105, 271801110, 271801121, 271801142, 271801147, 271801154, 271801156,
271801159, 271801171, 271801194, 271801196, 271801210, F53608, F53634, F53655, F53659, F53689, F53731, F53733, F53741, F53773, F53781, F53805, F53807, F53878, F53893, F53910, F53914, F53917, F53958, F53968, F53970, F53996,
F54004, F54005, F54006, F54021, F54042, F54096, F54098, F54111, F54133, F54163, F54172, F54215, F54217, F54221, F54222, F54243, F54251, F54276, F54302, F54319, F54344, F54348, F54371, F54373, F54384, F54411, F54429, F54524,
F54539, F54546, F54557. TISGAON-KALYAN: 343300004, 3433000241, 3433000245, 3433000246, 3433000252, 3433000267, 3433000274, 3433000275, 3433000278, 3433000314, 3433000344, 3433000349, 343300035, 3433000364, 3433000373,
3433000377, 3433000393, 3433000404, 3433000408, 3433000423, 3433000430, 3433000440, 3433000464, 3433000486, 3433000501, 3433000514, 3433000515, 343300053, 343300054, 3433000540, 3433000548, 3433000553, 3433000557,
3433000562, 343300057, 3433000571, 3433000572, 3433000575, 3433000595, 343300062, 343300064, 343300075, 3433000841, 343300085, 343300086, 343300173, 343300182, 343300185, 343300217, 343300221, 343300230, 343300231,
343300237, 343300239, 343300242, 343300243, 343300244, 343300245, 343300251, 343300252, 343300253, 343300254, 343300256, 343300257, 343300258, 343300260, 343300264, 343300265, 343300266, 343300267, F22065, F22096, F22097,
F22106, F22107, F22154, F22209. ULHAS NAGAR: 0689000017, 0689000020, 0689000027, 0689000028, 0689000029, 0689000047, 0689000056, 0689000061, 0689000062, 0689000064, 0689000066, 0689000068, 0689000070, 0689000071,
0689000072, 0689000079, 0689000084, 0689000086, 0689000088, 0689000089, 0689000090, 0689000093, 068900031, 068900035, 068900102, 068900104, 068900108, 068900113, 068900133, 068900134, 068900135, 068900141, F16868, F16881,
F16887, F16907, F16915, F16924, F16927, F16942, F16957, F16964, F16983, F16987, F17001, F17011, F17027, GL/UNHL/129. ULHASNAGAR-PRABHARAM MANDIR: 226500017, 226500034, 226500039, 226500042, 226500043, 226500062,

Sd/-
Piyush Kisanlal Jani
Resolution Professional
For Shri Aniruddha Wood Private Limited
Reg No. IBBI/IPA-001/IP-P01439/2018-2019/12164
AFA Validity Date: 05/11/2024
Address: Om Ashray, New Laxminagar, Behind Mazar Ring Road, Gondia,
Maharashtra,441614
Date:17/05/2024 1ID-capi ; ;
Place: Mumbai EmaillD:capiyushj@gmail.com

6500094, 226500098, 226500112, 226500142, 226500158, 226500161, 226500164, 226500191, 22650020: 6500213, 226500220, 226500438, 226500463, 226500485, 226500498, 226500616, F21491, F21492, F21839, F21852, F21900, F21927,
F21939, F21986, F22005, F22019, F22036, F22042, F22047, F22050, F22059, F22061, F22082, F22084, F22087, F22092, F22120, F22121, F22127, F22144, F22156, F22162, F22179, F22180, F22181, F22197, F8421, F8447, F8602, F8625, F8680,
F8828. ULLASNAGAR-OPP.LIGHT HOUSE: 205700014, 205700023, 205700031, 205700037, 205700038, 205700044, 205700050, 205700052, 205700054, 205700059, 205700060, 205700067, 205700070, 205700071, 205700085, 205700091,
205700094, 205700131, 205700142, 205700144, 205700151, 205700153, 205700161, 205700162, 205700167, 205700170, 205700171, 205700180, 205700191, 205700192, F17987, F18013, F18022, F18043, F18052, F18077, F18078, F18088,
F18095, F18101, F18115, F18145, F18146, F18147, F18177, F18178, F18188, F18197, F18198, F18199, F18237, F18259, F18262, F18276, F18277, F18278, F18280, F18283, F18285, F18286, F18287, F18292, F18304, F18314, F8722.

Auction will be conducted at respective branches. Please note if the auction does not get completed on the same day due to any reasons, the same will be conducted on 07.06.2024 & 08.06.2024 at 10.00 am at THANE-KAPURBAWDI:
Muthoot FinCorp Ltd., Ground Floor, Dhanlaxmi Service, Industrial Estate, Unit No 10/B/1, Unit No 11/B/1, LBS Marg, Gokul Nagar, Beside Navneet Motors & Union Bank of India, Thane W, Kapurbawdi, Maharashtra - 400601. KALYAN:
Muthoot FinCorp Ltd., Ground Floor, Gupta Sadan, Shop No-1, Station Road, Kolsewadi, Opposite Guru Krupa Hotel, Kalyan (East), Maharashtra - 421306. The bidders are requested to produce Photo Id card, Pan Card. The successful
bidder should transfer the money through RTGS. Muthoot FinCorp Ltd.

BM-BME
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MAHATRANSCO

Maharashtra State Electricity Transmission Co. Ltd.

2™ call RFx (E-TENDER) NOTICE

MSETCL invites online bids from reputed and registered contractors of appropriate class with MSETCL.
Please visit Mahatransco website https://srmetender.mahatransco.in for following work.

(Tender) No.

RFx Name of work

2. FHIUNE U A1E Th 0 H A /reee] & i sifreg 92 T fafiee
91 : AAHCS8155L

i : U20200MH2003PTC141226

R SHievfiga raferrat 5w el fae, 2 el w9 . 2, wi f geern a,

] e, miere (), 598 oo 0% HERTY.
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. e Wreaed fafedde gfamid amar AT WY ; A Yoo WIS Wi feaa e Nrmid,

3 afésa gt we A 2 wiEien aifa .

5. T e At fa e W dreven ) wedE ™
A
. ) aeA A e =

<. T SereH ot sTeaTe AiE g queier (Freged
FAEG) @ G T, S g, e aie et
F fsRaT e

T A $3eT ST A AT
citp.shrianiruddhawood@gmail.com and
capiyushj@gmail.com

<. P ST 24(R) (TF) ST 3T SStami e aan
YT ST ¢ aﬂwﬁaéﬂﬂmmmﬁ?ﬂ

e s Ak 9 < cirp.shrianiruddhawood @
gmail.com and capiyushj@gmail.com

Estimated EMD
cost in Rs. (Rs.)

Tender Fee incl.
GST (Rs.)

Padghe.

7000030799 |2nd Call for Work for Earthing and Earthing INR INR
Mat Renovation at 400kV RS (O&M) Dn
Padghe under HVDC RS (O&M) Circle,

INR 590/-

,190,93,862/- [90,938.62/-

(including
taxes)

1 | Date of download of RFx (e tender) documents | From- 17.05.2024 from 00.00 hrs to 24.05.2024

upto10.00 hrs.

2 | Date of submission of RFx (e tender)

24.05.2024 upto 10.00 hrs.
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W : L67120MH1993PLC074411
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W‘ﬁu‘iﬁ: (033) 6833 ¢ooo THA: inveslors(a,:%i-infotech.comm: www.3i-infotech.com
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FRUAHS! DA SHFT B 2 Wohrer A0 (WAHS FHHF TH QRERY ), ARNER Hew
TR & ¢ S 0% TsH fefal @YE STER FR0aTd Adier. ST o oo adie JmT

- - - - @/ - TG FRUAI STC] Thaeefealar WeheTd Shivard eiiel ST o 9 Wish Taeeist 3
3 | Date of technical bid opening 24.05.2024 up to 11.00 hrs. (If possible) W%wwwr-ﬂ N N i ST L
4 | Date of commercial bid opening 24.05.2024 up to 13.00 hrs. (If possible) 0 o a’;ﬁ TETeTR HE@TeT STRYITSAT SIER
Contact Person: The Executive Engineer(ADM), HVDC RS(O&M) Circle, Padghe, Mob. No: st 3. BBUIPA-00L IP-PO1439/2015. 2019/12164) e/ -
9011021483 . o T ot S e Tt
. . . . Tl Y, = T , AT B B . N
For further details visit our website: https://srmetender.mahatransco.in Sd/- R 10,08, 203y ? T s 80y, TR : QU H Q0¥ O TRt ST ST STferehTt
Superintending Engineer, HVDC RS O&M Circle, Padghe fomm : g S st capiyushj@gmail.com 9T : Al g
g = -
A vt oo <2 iy = " AR THIEETATT TS
*, el feeima ot &t g = @
Feg . 15,02, 2032 Al AT Sty TR ] s - L99999PN1990PLC059487
S0k o, 5 < A2 v HiqUiiehuT shriera & e < e . 2¥RE, TR, arere forew, Rrewt qut ¥3R R0c.
. ’ . ) i JeEge : www.alicongroup.co.in 33« : swapnal.patane@alicongroup.co.in
W FCAE IREMTT FR QUi Castlng The Future
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SR RIVITEATE &9/ &Y SFoeard il
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PUBLIC NOTICE 2 mmﬁaﬁ/m TRUT IcqA 3§,00¢.R 34,%%R.00 RV, ¥EE.EY [ 93R],4R%.0¢ | 4RE,IR¥.C ¥%,%30.%% | ¥o,%¥R0 39,%34.8% | 24Y4,R306.30 | 2¥0,%%4.4%
. ,00L.R0 A, .0 ) . s .0 " Lo ,R30. o, .00 ,4. " N o, .4
Mr. MAHESH PRABHAKAR NALAWADE a member of the ‘ i
Gorai Road Shubh Labh Co-op. Hsg. Soc. Ltd. having address at R. | wremadtewRar feae T/ (drer) (W, srfaies @ /an sifafae i) 2,50% &Y 2,63%.34 ERERTY §,000.%% 4,R38.¢3 2,03¢.%% 3,382.¢4 9¢R.33 £,008.9% §,322.43
New Gorai Road, Mhada Yojana Code - 152, New MHB Colony, .
Borivali (W), Mumbai 400091 and holding Flat No. B/302 in the 3. | M ud wremaiiwRar freaes Twr/ (dver) (sifaRe a/an sifafasi sreiagm) 9,00%.8Y 2,63%.34 CEER §,000.%% Y,336.¢3 2,03¢.8% 2,388.¢4 9¢R.33 £,0¢R.95 €,292.4%
building of the society, died on 07.4.2024. g
The society hereby invites claims or objections from the heir or ¥. | = ugrma et freae Tt/ (dier) (sl a /a0 sifafasi amffagm) 2,3¢E.Y 2,3u%.¢0 ¢0%.%% ¥,UeR.9% ¥, ¥3.88 3,04%.33 2,89%.%0 R50.3% §,%%¢.%09 CRYERE]
heirs or other claiman.ts/ objector or objectors to the transfer of] u. | TRt TR AT e (A () gaie)
the said shares and interest of the deceased member in the FITAAERAT (T W) F 9777 FHEAE I (F T 730008 | %,30082 et | owharan | owwiRar | RevRR3 | fe3nce | nrenet | RFshuc | 4230%0
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Men arrested for threatening Hindu leaders
were in touch with Pak handler: Surat Police

EXPRESS NEWS SERVICE
SURAT,MAY 16

THREE PERSONS arrested earlier
this month by the Surat Police for
allegedly threatening Hindu
leaders were in contact with a
Pakistan-based handler named
'Dogar’, Gujarat Police said on
Thursday.

Aterror suspect named Zia ul
Hagq, arrested recently by the
Uttar Pradesh Anti Terrorist
Squad, was part of the same
module and took orders from

Dogar, Surat Police
Commissioner Anupam Singh
Gehlot said.

The Surat Police Crime
Branch, on May 4, had arrested a
cleric, Mohammed Sohel alias
Maulvi Abubakar Timol, from
Surat for allegedly hatching a
conspiracy to kill Hindu Sanatan
Sangh president Upadesh
Rana and threatening other
Hindu leaders like BJP's
Telangana MLA Raja Singh and
former party spokesperson
Nupur Sharma.

Last week, Shehnaz alias

Forest dept to scan
15,500 sq km to
count Indian wild
asses next week

Drone cameras & camera traps to be
used for first time to count wild asses

GOPAL KATESHIYA
RAJKOT,MAY 16

THE STATE forest department is
gearing up for a massive exercise
next week to count Indian wild
assess, a species whose only wild
population in the world is thriv-
ing in the deserts of Little Rann
of Kutch and Great Rann of Kutch
in Gujarat.

To overcome the challenges
of vastness of the area and issues
of accessibility and for better ac-
curacy, the department has de-
cided to use drone cameras and
camera traps for the first time to
count wild asses.

Nityanand Srivastava,
Principal Chief Conservator of
Forests (PCCF) and Chief Wildlife
Warden of Gujarat, presided
over a workshop at
Dhrangadhra, the headquarters
of the Wild Ass Sanctuary in
Surendranagar, on Wednesday
to train officers for the "10th Wild
Ass Population Estimation' on
May 21 and 22.

S K Srivastava, Additional
PCCF (research and training);
Sandeep Kumar, Conservator of
Forests (CF) of Kutch territorial
forest circle and Raj Sandeep, CF
of Gandhinagar wildlife circle
also attended the workshop and
guided assistant conservator of
forests (ACFs) and range forest
officers (RFOs) about the census
to be conducted over an area of
15,500 sq km.

Indian wild asses belong to
the Equidae family whose mem-
bers include horses and mules,
among others. Locally called
Ghudkhar and Khar, they are
larger than donkeys but smaller
than horses in size.

Equus Hemionus Khur is one
of the two sub-species of Indian
wild assess. The other sub-
species is Tibetan wild ass or
Kiang (Equus Hemionus Kiang),
which is native to Tibentan
plateau and is found in India,
China, Nepal and Pakistan.

However, Little Rann of
Kutch and Great Rann of Kutch
and their peripheral areas in
Gujarat are the only place in the

world where Ghudkhar are sur-
viving. Ghudkhars have learnt to
survive by grazing vegetation of
desertecology. Their population
in 2020 was estimated to be
6,082, spread over
Surendranagar and Morbi in
Saurashtra, Kutch district,
Ahmedabad district in central
Gujarat and Patan and
Banaskantha in north Gujarat.

Speaking to The Indian
Express,SK Srivastava said, “We
are using some more technolo-
gies this time to ensure accuracy.
Enumerators will make data en-
tries on our e-Gujforest mobile
phone application from the spot
wild asses are sighted. This will
give us more locational dataand
timeline, helping avoid duplica-
tion. Also, many of our officers
have personal drone cameras
and camera traps. We will allow
them to use the same to count
the number of wild asses in a
herd and also cover as much area
as possible,” he added.

"During summer, herds of
wild asses remain concentrated
around water holes, making it
easy to count them. Also, many
parts of wild ass habitat remains
inaccessible during other sea-
sons and census exercise is not
advisable then.”

Dhaval Gadhvi, Deputy
Conservator of Forests of the
Wild Ass Sanctuary said that the
census will be conducted over
15,500 sq km spread over six cir-
cles of Gujarat forest department
- Gandhinagar wildlife circle (in
which Wild Ass Sanctuary falls),
Gandhinagar, Junagadh and
Kutch territorial forest circles as
well as Ahmedabad and
Mehsana social forestry circles.
The area of exercise will also in-
clude Kutch Desert Sanctuary in
Great Rann of Kutch.

“Around 370 teams, compris-
ing approximately five members
each will undertake counting of
wild asses from 6 am to 7 pmon
both days,” Gadhvi said, adding
that besides around 700 forest
department staffers, help of
around 1,500 volunteers and lo-
calresidents will also be taken in
the exercise.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SHRI ANIRUDDHA WOOD PRIVATE LIMITED

OPERATING IN TIMBER, PLYWOOD, WOOD OF ALL KIND INDUSTRY AT
BHACHAU, KUTCH, GUJARAT.
(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Mohammed Ali Mohammed
Sabir was arrested from
MuzaffarpurinBihar in the case.
According to the police, the
maulvi was in regular contact
with Shehnaz and hatched a
conspiracy to kill the Hindu lead-
ers for allegedly spreading ha-
tred against Prophet
Mohammed.

During their questioning, the
name of Raza alias Shakil Sattar
Shaikh came up and he was ar-
rested by the Surat Police from
Nanded in Maharashtra on May
13.

"We found that the Maulvi
had two voter ID cards and two
birth certificates. Shehnaz is a
native of Bihar but works at
Lahan city in Nepal. Besides an
Aadhaar card, he also had a cer-
tificate declaring him a Nepalese
citizen," said Gehlot.

"The three men were in
touch with Pakistani handler
Dogar and used to give threats to
Hindu leaders using 17 virtual
numbers and 42 email IDs. Raza
used a Pakistani virtual number,
provided by Dogar, to give death
threats to Hindu leaders. Some
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other Pakistani handlers were
also part of the network," he
added.

“Dogar and his team used to
keep a watch on social media
and identify people in India who
commented against any Hindu
leader... They went on to induct
them in their module. Dogar's
Gujarat module included
Maulvi, Shehnaz and Raza,”
Gahlaut said.

The module allegedly threat-
ened Rana, Nupur Sharma, social
worker Suresh Rajput, blogger
Shabnam Shaikh, Shiv Sena Hind
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chief Nishant Sharma, a Shiv
Sena leader from Punjab called
Amit Arora and Bajrang Dal
leader Kuldeep Soni.

To instill fear, the accused
used to send a photograph of a
man holding an AK-47 rifle to
their targets, said Gehlot, adding
that a detailed investigation was
underway into whether the ac-
cused received any funds from
Pakistan. "Zia ul Haq, a terror sus-
pectarrested by UP ATS, was part
of the same network and he
used to take orders from the
same Dogar," said Gehlot.

Two from Gujarat killed in
Rajasthan car-truck collision

Kota: Two persons were killed and
three others injured on Thursday
morning when their car collided
with a truck that was transport-
ingbuffaloesin Rajasthan’'s Bundi
district, police said.

The incident occurred on NH
148D. The deceased were identi-
fied as Vipul Patel (33)and Aavesh
Patel (27), residents of Gir
Somnath in Gujarat, Deputy
Superintendent of Police (DSP)
Ghanshyaam Meena said.

Five people were returning
home from Haridwar in a car
when a speeding truck carrying
buffaloes collided with their vehi-
cle and overturned, the DSP said.

Some of the buffaloes died in
the accident and the rest escaped
into a field nearby, he said.
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INDIA bloc leaders protest against ‘overcharging’ prepaid smart digital meters in Vadodara Thursday. Bhupendra Rana
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Accident video that was live-streamed
goes viral, two dead in Anand district

EXPRESS NEWS SERVICE
VADODARA, MAY 16

IN Avideo that went viral on so-
cial media on Tuesday, a group
of seven youngsters can be seen
live-streaming their journey
from Ahmedabad to Mumbai in
a speeding car, resulting in a
crash that killed two. The acci-
dent, which occurred in the early
hours of May 3 when the car al-
legedly crashed into a tree near
Adas village on National
Highway 48, has led to the reg-
istration of an FIR at Vasad police
station in Anand district.

The Vasad police, whichisin-
vestigating the case, identified
the deceased as Chirag Patel of
Sarkhej and Aman Mehboob
Shaikh  of Khanpur in
Ahmedabad. Tamim Khan
Pathan, who was allegedly driv-
ing the car while live-streaming
on Facebook and Instagram, was
booked on charges of culpable
homicide not amounting to

murder on May 3.

Anand Deputy
Superintendent of Police ] N
Panchal said, "The accident took
place when a Maruti Brezza, car-
rying seven passengers, rammed
into a tree. Two persons were
killed, five others were injured
and rushed to hospitals in Vasad.
We have lodged anFIRbasedona
complaint filed by Asif Nasir
Pathan, who was travelling in the
carand sustained injuries. Tamim
Khan Pathan was overspeeding
while recording the live video.”

“The car has undergone
forensic and (other) tests... We
have also investigated the de-
vices of the passengers. We are in
the process of formally arresting
Tamim Khan Pathan,” he added.

The police said that Pathan
had sustained serious injuries
and underwent treatment at
Vadodara's SSG Hospital, from
where he was discharged a cou-
ple of days ago.

According to the police, the
car was being driven at a speed

of 180 kmph when it met with
the accident. The video shows
two men, including the driver,
recording a video inside the car
with loud music playing in the
background. It also shows the
speedometer of the car being at
around 170 kmph. The phone is
then handed over to the passen-
gers in the backseat, who dance
and hoot to the music. The video
endsina crash.

The probe has revealed that
the men were "unfamiliar" with
each other. Investigating Officer
B F Selana said, "Our probe has
revealed that among the seven
persons in the car, many didn't
know each other. It is possible
that they were common friends
with one or both of the de-
ceased... All the five survivors
had sustained major injuries...”

Anotice hasbeen served un-
der Section 41A (mandating a
police officer to issue notice be-
fore making an arrest without a
warrant) of the CrPC to Tamim
Khan Pathan, the officer added.

Bootlegger uses GPS jammer to give a slip to police

Ahmedabad: The arrest of a 48-
year-old  bootlegger in
Ahmedabad Thursday sprang a
surprise when his car was found
equipped with a GPS jammer to
prevent cops on his trail. The ac-
cused, Bhavanisinh Solanki (48),a

resident of Sanchore in Rajasthan,
was apprehended at Nikol by the
Ahmedabad crime branch.

He was caught with 360
liquor bottles worth Rs 2.69 lakh
and driving a Nissan car with
GPS-tracking enabled. The ac-

cused has been booked under
various provisions of the Gujarat
Prohibition Actand senttoaday's
police remand. Asearchrevealed
"acharger-like device that turned
out to be a GPS jammer," said
Inspector J H Sindhav. ENS

GU]ARAT CONFIDENTIAL

UNEVENTFUL

WITH GUJARAT BJPleaders, including ministers and MLAs, busy
with election campaigns in other parts of the country, the state
capital is witnessing a lull in political activities. Government
sources say it is likely to be status quo in Gandhinagar until the
election results are announced. “After that, political action is
likely to get momentum as a cabinet reshuffle cannot be ruled
out.Some high-profile Congress leaders (like Arjun Modhwadia
and CJ Chavda) have beeninducted into the BJPand itis quite pos-
sible that they might be accommodated in the state cabinet if
they win the by-elections,” a government official close to the po-
litical class said. The results of the general election and Assembly
bypolls will be announced on June 4.

ON PAUSE

THE COORDINATION committee of various Kshatriya organ-
isations, which was spearheading the community protests
against the BJP in the Lok Sabha elections, Thursday an-
nounced to pause the agitation. Committee member
Karansinh Chavda, who announced the same, however, also
warned of reviving the agitation if any vindictive step is taken
against any group that stood by them during the agitation.
Another member said, “This is not a full stop. It is a comma.
Our committee will sit together in some days and further
course of action will be decided.” The panel, consisting of 90-
odd Kshatriya community organisations across the state, op-
posed the BJP taking objection to a speech by the party's Rajkot
candidate and Union Minister Parshottam Rupala.

RELEVANT PARTICULARS

N

. | Name of the corporate debtor
along with PAN & CIN/ LLP No.

SHRI ANIRUDDHA WOOD PRIVATE LIMITED
PAN: AAHCS8155L
CIN: U20200MH2003PTC141226

2. | Address of the registered office

Parvati Niwas, Top Floor Room no: 17, above
Prabhu Niketan Hotel, Daftary Road,
Malad (East), Mumbai-400097 Maharashtra.

3. | URL of website

Not Available

4. | Details of place where majority of fixed
assets are located

Bhachau Kutch, Gujarat.

5. | Installed capacity of main products/
services

Installed capacity is approx 500 CFT per day,
including 3 vertical sawing machine and
2 horizontal sawing machine

6. | Quantity and value of main products/
services sold in last financial year

Nil

WESTERN RAILWAY TO RUN SUMMER SPECIAL TRAINS

TRAIN | ORIGINATING STATION | DATE OF

NO. ‘ & DESTINATION services |DPEPARTURE | ARRIVAL
09167 Surat - Bhagalpur 18.05.24 (151;:)&2;;') ‘(’Slfgd':;)'
09168 Bhagalpur - Ratlam 20.05.24 :,?n:g:dgr;)' (1»?;?(? S;?,)

7. | Number of employees/ workmen

Nil

8. | Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at URL:

All documents can be obtained by sending
email at E-mail id:
cirp.shrianiruddhawood@gmail.com and
capiyushj@gmail.com

Halts: Bina, Virangana Lakshmibai, Kanpur Central, Prayagraj, Mirzapur, Pt. Deen Dayal Upadhyaya, Buxar,
Ara, Patna, Bakhtiyarpur, Mokama, Kiul, Jamalpur and Sultanganj station in both directions. Train No. 09167 will
have additional halts at Udhna, Chalthan, Bardoli, Nandurbar, Bhusaval, Khandwa, Itarsi and Rani Kamalapati
stations. Train No. 09168 will have additional halt at Sant Hirdaram Nagar, Ujjain and Nagda stations.

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Can be obtained by sending email at E-mail ids:
cirp.shrianiruddhawood@gmail.com and
capiyushj@gmail.com

10. | Last date for receipt of expression
of interest

1st June 2024

11.| Date of issue of provisional list of
prospective resolution applicants

08th June 2024

12.| Last date for submission of objections
to provisional list

13th June 2024

13.| Date of issue of final list of
prospective resolution applicants

21st June 2024

14.| Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

26th June 2024

15.| Last date for submission of resolution
plans

26th July 2024

16.| Process email id to submit EOI

cirp.shrianiruddhawood@gmail.com

Date:17/05/2024
Place: Mumbai

Sd/-
Piyush Kisanlal Jani

Resolution Professional

For Shri Aniruddha Wood Private Limited

Reg No. IBBI/IPA-001/IP-P01439/2018-2019/12164

AFA Validity Date: 05/11/2024

Address: Om Ashray, New Laxminagar, Behind Mazar Ring Road, Gondia,

Maharashtra,441614
EmaillD:capiyushj@gmail.com

Composition: Sleeper Class and General Second Class coaches.

09001 Udhna - Jayanagar 19.05.24 }135:‘12;3) (2,\?92?35)
09002 Jayanagar - Udhna 21.05.24 ?—?ugg;‘;;) (1,:(;2? S;?/)

Halts: Chalthan, Bardoli, Nandurbar, Bhusaval, Khandwa, Itarsi, Jabalpur, Katni, Satna, Manikpur, Prayagraj
Chheoki, Pt. Deen Dayal Upadhyaya, Buxar, Ara, Patna, Bakhtiyarpur, Mokama, Barauni, Samastipur,
Darbhanga and Madhubani stations in both directions.

Composition: Sleeper Class and General Second Class coaches.

For detailed information regarding timings, halts and composition,

passengers may please visit www.enquiry.indianrail.gov.in

The booking of Train No. 09167 & 09001 will open
from 17th May, 2024 at PRS counters and IRCTC website.
Above trains will run as Special Trains on Special Fare.

WESTERN RAILWAY

wr.indianrailways.gov.in
Like us on: [fj facebook.com/WesternRly

Follow us on: B4 twitter.com/WesternRIly

PLEASE CARRY ORIGINAL ID PROOF FOR ALL RESERVED TICKETS

Upon receiving information,
the police rushed to the spot, res-
cued the passengers of the car
and rushed them to a hospital.
Two of them were declared dead
on arrival and three were re-
ferred to another hospital for
treatment, he said.

Duringinitial probe, the police
found thatboth the vehicles were
overspeeding because of which
thedrivers lost control and the ac-
cident took place, he said.

Thebodies have beenkeptina
mortuary and the post-mortem
will be conducted after their fam-
ilies arrive from Gujarat, Meena
said. A case has registered and ef-
forts are being made to arrest the
truckdriver who managed toflee,
headded.PTI

Two arrested for
stealing electric
wires worth

Rs 1.79 lakh from
GIFT City Club

EXPRESS NEWS SERVICE
AHMEDABAD, MAY 16

TWO PERSONS were arrested by
the Gandhinagar Police on
Wednesday from villages sur-
rounding the GIFT City for al-
legedly stealing electrical wires
worth overRs 1.79 lakh from the
GIFT City Club.

Personnel at the hotel of GIFT
City Club, member of Radisson
Individuals, found out last week
that 620 m of electrical wiring
had been stolen from near an un-
derconstruction restaurant close
to the hotel's swimming pool.

The two arrested men have
beenidentified as Ashwin Jadav
from Firojpur village and Hardev
Paras Gurjar from Jethpur in
Gandhinagar. They were ar-
rested on the basis of CCTV

camera footage, Dabhoda
police Inspector Jagdish
Khambhla said.

"Jadav worked as a security
guard at GIFT City, but not at the
hotel, several years ago. Gurjaris
arag-picker and was going to sell
the stolen wires," he added.

An FIR was lodged at
Dabhoda police in Gandhinagar
on May 14 based on a complaint
filed by Hazarisingh Bhandari,
the security and fire safety direc-
tor of the hotel. According to the
complaint, approximately 320 m
of double wiring wires, worth
around Rs 1.34 lakh, and around
300 m of CCTV wires, worth Rs
45,000, had been stolen be-
tween May 4 and 7.

GIFT City Club is among the
few establishments within GIFT
City where the Gujarat govern-
ment has permitted for wine-
and-dine facility.

2 ARRESTED FOR
SELLING CANNABIS

Surat: Two people allegedly sell-
ing cannabis were arrested near
Kapodara cross road junction in
Surat Wednesday. The accused,
identified as Himmat Hadya and
Nitin Chawda,

were spotted and caught
with the help of drone cameras,
said Kapodara police inspector
M B Asura. "348 grams of
cannabis worth Rs 3,480 were
also seized from them. Our team
also found small cavities below
the flyover bridge near the pillar
area where they were stocking
the contraband,” he said. A local
court remanded the duo for two
days.ENS

One killed in firing over land
row in Kutch desert, 15 detained

PRESSTRUSTOFINDIA
GANDHIDHAM, MAY 16

ONE PERSON was killed and three
others injured when a group of
menopened fireand attacked an-
other group in an apparent bid to
capture a piece of land inside the
Little Rann of Kutch.

In a video of the three-day-
old incident that went viral on
social media platforms on
Thursday, the accused men can
be seen charging towards the
other group in their vehicles and
then firing some rounds on them
when challenged.

While the clash took place on
May 13 evening inside the Little
Rann of Kutch, a salt desert near
Kanmer village under Rapar
taluka of Kutch, an FIR was regis-
tered at the Samakhiyari police
station on May 14, said
Superintendent of Police (Kutch
East) Sagar Bagmar.

"Four persons were injured in
the attack, including three from

bullets. Among them, a person
named Dinesh Koli suffered abul-
letinjury on his forehead and was
rushed to a hospital in Rajkot,
where he died on Wednesday
evening. We have registered an
FIRand detained 15 people sofar,"
he added.

Theaccused were booked un-
der Indian Penal Code sections
that deal with murder; rioting, un-
lawful assembly and under provi-
sions of the SC/ST (Prevention of
Atrocities) Act, as the complainant
isaDalit. The FIR has been regis-
tered on a complaint submitted
by Kanmer village resident
Magan Gohil, who was injured
in the clash.

According to the FIR, when
Gohil and 10 other residents of
Kanmerand surrounding villages
were ata place thatwasonceasalt
factory, 17 people reached the spot
on five vehicles and warned Gohil
and others to vacate the site, say-
ing it belongs to them.

While three persons in the
group that claimed ownership of

the land were armed with guns,
others were carrying sticks and
sharp weapons, the FIR said,
adding they were led by two
men, Bharat Bharwad and
Bharat Vaghela, both residents of
Kanmer.

The accused hurled abuses at
Gohiland asked him tovacate the
place. They also threatened to kill
him if their orders were not fol-
lowed. Following a brief alterca-
tion, the three persons armed
with guns opened fire at the com-
plainant and others, the FIR said.

While Koli was hit on his fore-
head, two others suffered bullet
injuries on nose and leg. When
Gohil and his friend Jagsi Koli were
taking Koli to hospital on amotor-
cycle, the accused rammed their
vehicle into the two-wheeler from
behind and then thrashed Gohil
with sticks, it added.

While Gohil and two others
who received bullet injuries
were out of danger, Koli died
while at a hospital in Rajkot, the
police said.

. Ahmedabad
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I, VANISHA ARORA , Plot No 149, Ward
9/AG Nr. Ramdev Temple Gandhidham
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VANISHAKUMARI ARORA But now
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